
FORMA

PUBLIC ANNOUNCEMENT
(REulation 14 of the lnsolverEy illd Bankruptcy Board of lndia (Voluntary Liquidation Process)

RegulaUms, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF KERALA GAIL GAS LIMITED

Notice ls h6€by
Dedembs.2020.

gi\rm that Kerdla Gail Gas Limlted has commenced voluntary liquidation on 28h

The stakeholders of Kmla Gail Gas Limited are hereby called upon to submit a proof 0f their claims,

on or before 2i6January, 2021 to the llquldator at tlE address mentioned against item 7.

The financial creditss shall submit thelr proof of claims by electronic means only. All other

sbkeholders may submlt the proof of cldms in p€rson, by post or by electronic means,

submlsslon or ralse or mlsleadlng Proofs of clalm shall attret penalu6.

Oate:N/12/NN
PIM: PALAKKAD

l1{
MIDHUNA.K.C
Lquidatd
lP RE No. lBBl,/l PA-O2/| P -N0081 3/201 9-201 12741

1 NAI\4E OF CORPORATE PERSON Kerala Gat Gas Llmitsd
2 DATE OF INCORPORATION

CORPORATE PERSON
OF 22/11/2011

3 AUTHORITY UNDER WHICH CORPORATE
PERSON IS INCORPORATED /
REGISTERED

RoC-Emakulam, Ministry oF corporate
Affairs

4 CORPORATE IDENTITY NUMBER OF
CORPORATE PERSON u40200K12011GOt02S99

5 ADDRESS OF THE REGISTERED OFFICE
AND PRINCIPAL OFFICE (IF ANY) OF
CORPORATE PERSON

2nd Floor, Choice Tows, Manorama
iunctlon, Emakulam, Kerala- 68201 6

6 LIQUIDATION COMMENCEMENT DATE
OF CORPORATE PERSON

28/12/?0N

7 NAIVIE ADDRESS, EMAIL ADDRESS,
TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE
LIQUIDATOR

Ms. Milhuna K C
Door No,2311126,
(old no.l8l2106)), znd Floor,
Fort Centre, Shdium Bye-pas Road,
Stadlum Bye-pass Jn.

Palakkad-678 m1
Cell +9095217298
Emall: csmidhuna@Smail.com
IP rqistration No. lBBl/lPA-m2/lP-
Nm8l3/2019-20/12741

I IAST DATE FOR SUBMISSION OF CLAIMS


